
515 Written Answers [ 2C NOV. 1964 ] to Questions 516 
THE DEPUTY MINISTER IN THE 

MINISTRY OF HOME AFFAIRS (SHRI L. N. 
MISHRA): (a) and (b) permits for appropriate 
quantities of su;;ar, Maida, Suji and Atta have 
been issued to the organisers of the movement 
on demand., The organisers are being 
pursuaded to form co-operative societies so 
that financial assistance and ■other facilities 
may also be extended to them. 

RISE IN PRICES 

124. SHRI U, S. DUGAL: Will the Minister 
of HOME AFFAIRS be pleased to state: 

(a) whether he has had any discussions 
with the officials of the Qelhi Administration 
with a view to curbing rise in prices!; and 

(b) if so, whether the steps that were 
taken as a result of the discussion have helped 
in bringing d)wn the prices? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI L. N. 
MISHRA):   (a) Yes, Sir. 

(b) Yes, to some extent. 

REHABILITATION  OF  DISPLACED  PERSONS IN 
ORISSA 

125. SHRI U. S. DUGAL: Will the Minister 
of REHABILITATION be pleased to state: 

(a) whether Government have sanctioned 
certain schemes to set up small scale 
industires in the State of Orissa to rehabilitate 
new migrants from East Pakistan; and 

(b) if so, what are the details of the 
schemes? 

THE MINISTER OF REHABILITATION 
(SHRI MAHAVIR TYAGI); (a) Yes, Sir. 

(b) Details of these schemes and the 
amounts sanctioned are given below: — 

  

 


